
 

 

GOVERNMENT OF INDIA 

MINISTRY OF LABOUR AND EMPLOYMENT 

RAJYA SABHA 

UNSTARRED QUESTION NO. 2159 

TO BE ANSWERED ON 04.08.2022 

 

SCHEME FOR UPLIFTMENT OF DAILY WAGE WORKERS 

 

2159. # SMT. GEETA ALIAS CHANDRAPRABHA: 

 

 Will the Minister of Labour and Employment be pleased to 

state: 

 

(a) whether any specific scheme is being implemented for the 

upliftment of daily wage workers; 

(b) if so, whether any specific policy exists to identify such workers, 

the details thereof; and 

(c) the efforts being made in the direction of providing regular 

education to the children of such workers, the details thereof? 

 

ANSWER 

 

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT 

(SHRI RAMESWAR TELI) 

 

(a) & (b): As per the Unorganised Workers’ Social Security Act, 2008, 

the Government is mandated to provide Social Security to the workers 

of unorganised sector including daily wage workers by formulating 

suitable welfare schemes on matters relating to (i) life and disability 

cover, (ii) health and maternity benefits, (iii) old age protection and (iv) 

any other benefit as may be determined by the Central Government. 

 

The Life and Disability cover is provided through Pradhan 

Mantri Jeevan Jyoti Bima Yojana (PMJJBY) and Pradhan Mantri 

Suraksha Bima Yojana (PMSBY). 
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:: 2 :: 

 

The Ayushman Bharat-Pradhan Mantri Jan Arogya Yojana 

(AB-PMJAY) provides an annual health cover of Rs. 5 lakhs per eligible 

family for secondary and tertiary care hospitalization corresponding to 

1949 treatment procedures across 27 specialties.  It is a completely 

cashless and paperless scheme. The beneficiary families under AB-

PMJAY have been identified from Social Economic Caste Census 

(SECC) of 2011 basis 6 deprivation and 11 occupational criteria across 

rural and urban areas. 

 

The old age protection is provided through the Pradhan 

Mantri Shram Yogi Maan-Dhan (PM-SYM) pension scheme in the form of 

monthly pension of Rs. 3,000/- after attaining the age of 60 years. 

 

Apart from these schemes, Atal Pension Yojana, Public 

Distribution System under National Food Security Act, Mahatma 

Gandhi National Rural Employment Guarantee Act, Deen Dayal 

Upadhyay Gramin Kaushal Yojana, Pradhan Mantri Awas Yojana, 

National Social Assistance Programme, Gareeb Kalyan Rojgar Yojana, 

Mahatma Gandhi Bunkar Bima Yojana, Deen Dayal Upadhyay 

Antyodaya Yojana, PMSVANidhi, Pradhan Mantri Kaushal Vikas Yojana, 

are also available to the unorganised workers including daily wage 

workers  depending upon their eligibility criteria.  

 

(c):  The Right of Children to Free and Compulsory Education 

(RTE) Act, 2009, mandates the appropriate Government to provide free 

and compulsory elementary education to every child of the age 6 to 14 

years in a neighborhood school. Education is a subject in the 

concurrent list of the Constitution and majority of the schools are 

under the control of the respective State Governments. 
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